
NATIONAL CO M PANY LAW TRIBUNAL
MUMBAI BENCI I MU MBAI

T.C.P No. 534lIMAH) l2Ot7
CA No.

CORAM

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPAI'IY LAW TRIBUNAL ON 28'09 2017

NAME OF THE PARTIES Sandeep Steels

SSV Engineers Pvt. t,(d

SECTION OF THE COMPANIES ACT: I &' BP Codc 2016

SICiNATURE

Present SHRI M,K. SHRAWAT
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The Learned Representative of the Petitioner is present.
From the side of the Petitioner, an Order dated 08.03.2017 of the Hon'ble High
Court is placed on record having title as under :-

\\ 
Anwny Pent0n No.690 ar2015 n ke case of M/s Sudalats Ptt. Ltd. V/s SSV EnEnee5

P't. Ltd. wherein ttr. Slddhanh Muraftar appeared for ke Pettoner dnd None appeared for

,n" *"ro#i6ff"tit"n'#i#,,i# hence the Learned counser H
intimated that on ffi consideration ldth the case in between the very
Respondent Debtor, the matter is "Admitted" in the Hon'ble High Court and
Provisional Liquidator is appointed, therefore the Insolvency matter in respect
of this Petitioner should be transferred to the Hon'ble High Coud.
However, under the circumstances, the right recourse is that the Petitioner
should approach the Hon'ble High Couft to get the appropriate Order which can
be carried out by this Bench for due compliance.
Under the circumstances, the matter is adjourned to 08,12.20U.
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